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G.8.R. 479 dated 17-3-75

G.S.R. 474 dated 17-3-75 .
G.S.R. 2632 dated 30-10-75 .
G.S.R. 2633 dated 30-10-75 .

Irregularities being done py Kerosene
0il Dealers of Trans Jamuna Area

10051, SHRI HALIMUDDIN AHA-
MED: Will the Minister of PETRO-
LEUM, CHEMICALS AND FERTILI-
ZERS be pleased to state:

(a) whether Members of Parlia-
ment have written to Civil Supply
Department, Delhi regarding irregu-
larities regularly being done by some
kerosene oi} dealers of trang Jamuna
area; and

(b) it so, the action taken thereof
ang whether it ig a fact that no action
is taken against dealers as they main-
tain close relationg with checking staff
thereof?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI H. N. BAHUGUNA): (a)
Yes, Sir. Between January and
March, 1979, two complaints were
Teceived by the Delhi Administration
from two Members of Parliament
against kerosene oi] dealers in trans-
Jamung area in Delhi,

_ (b) The Dethi Administration have
indicated that in one case the licence
of the concerned dealer was suspend-
€d and his appeal against suspension
Order has also Beem relected. In the
Other care alpo, the allegutioh has
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been proved and further action against

the erring dealer ig being initiated

by that Administration.
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